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CORAM: PRD,SENI': CIIIf,l'JUSTICE M. M. KUMAR
IIon'ble president

Smt. Ina Malhotra
Hon'ble Member (J)

A'I'TENDANCE-CUM-ORDER S}IEET OF THE IIEARING O}'PRINCIPAT, BENCH OI- TI{ENATIONAL COMPANY I,AW TRIBUNAI, ON 7.T0.20T6

NAME OF THE COMPANY: Sanjeev Jain & Ors.
Vs.

M/s. Angel Buildcon tut. Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 3971398 of the Companies Act 1956 and24tt242 of the
Companies Act 2013.
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Order

On the request of the pafties, hearing is deferred to 09.11.2016.

Interim orders to continue.
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I PRESIDENT
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(INA MALHOTM)
MEMBER (J)
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